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I"’Iopc NO: 1880/030

Appl* None.
Resp:  Shri Raj 8ingh for Shri A.K.Chaturvedi.
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Neither the applicants nor s counsel

is present even 4n the revised call. It

therefore appears that the applicants
i -Re¥e not interested in prosecuting this

case, the same is dismissed in default

and for non- prosecution.
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